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Wages escalation claim

4298. SHRI ABDUL SAMAD SIDDI-
QUI:  Will the Minister of RAILWAYS
be pleased to s:iate:

(a) whether Government have
withdrawn the letier regarding wages
escalation claim in respect of CS cros-
sings written to Ministry of Finance,
cost account branch; and

(b) what are the details of the re-
port of the «cost account branch
which have been accepted by Gov-
ernment?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI K. C. LENKA): (a) and (D)
The Chief Adviser (Cost), Depart-
ment of Expenditure Ministry of Fi-
narce in his report No. 1354/CAL/
6842 dated 20.1.1987 has recommend-
ed wage escalation claim in respeect
of a firm engaged in the manufacture
and supply of CMS crossings, based
on escalation factor of 0.1 per cent,
However, in the subsequen; report
No 1441/CAL/7081 dated 29.6.1990
in respect of wage escalation claim



